
UPPCU 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Ref. No. H 63}o9 1c-sl61l0A Nu uaolia l21 
Date 20t-21 

To, 
The Registrar General, 

Principal Bench, 
Hon'ble National Green Tribunal, 

Copernicus Marg, New Delhi. 

Sub. Regarding submission of Compliance Affidavit in pursuance of the order 
of Hon'ble NGT passed in OA No. 490/2019, In Re: T. S. Singh versus State 
of UP & Ors. 

Sir, 
In compliance of the direction given in the order dated 09.06.2021 passed by 

the Hon'ble National Green Tribunal in OA No. 490/2019, In Re: T. S. Singh versus 

State of UP & Ors., the Compliance Affidavit is submitted herewith. 

Therefore, the Compliance Affidavit is hereby attached with the request to 

put up before Hon'ble National Green Tribunal for kind perusal. 

Encl: As above 

Yours Sincerely, 

t 
Ashish Tiwari) 
Member Secretary 

Copy to: The following for information and necessary action please: 

1. Pradeep Misra, Advocate, Hon'ble Supreme Court/NGT, New Delhi 

Member Secretary 

12 a, fria auE, TA TR, 
TRT5 226 010 

T.C-12V, Vibhuti Khand, Gomti Nagar, 
Lucknow 226 010 
Phone 0522-2720828, 2720831, 

:0522-2720764, 2720676 
0522-2720828, 2720831 

Fax 0522-2720764, 2720676 

info@uppcb.com 
www.uppcb.com 

e-mail : info@uppcb.com 

Web Site: www.uppcb.com 


































































































































































